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I OFFICE OF 'I'IIl'I‘ PRINCIPAL DISTRICT & SESSIONS JUDGE
VVEST DISTRICT, TIS IIAZARI COURTS, DELIII '

_, o
No. 951 / /(.4411./Circulation/West/'1'IICl2025 Dated, l)e1hi the !3z[Z9f'
Sub:- Notification regarding Suspension of Advocate from Practice.

Forwarded copy of Iindorscmcnt Letter No. 1377-1507/Genl./Misc./Circulation/2025 Dated

08.01.2025 along with its enclosure i.c. copy oi’ Notification Bearing Ref. N0. 628/Gen/SF/2024 Dated

04.12.2024 of Sh. Arun Shanna (Retd.), Honorary Secretary, Bar Council of Delhi, 2/6 Siri Fort

Institutional Area, Khel Gaon Marg, New Delhi 2 110049 Bearing Diary No. 59/B Dated 03.01.2025,

on the subject cited above, from Ms. Ravinder Bcdi, Ld. Officer lncharge, General Branch, Central
District/Ld. District“ Judge (Commercial Court), Tis Ialazari Courts, Delhi for information and

compliance/necessary action to:-

1. All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi.

2. The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to direct the
concerned dealing Officer/Official to upload the same on Centralized Website of Delhi District

Courts as well as on the Website of West District.

3. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis I-Iazari Courts, Delhi.
4. The R&I Branch, West District, Tis I-Iazari Courts, Delhi with the request to upload the same on

LAYERS. A

' jay Gupta) .
Distbrict Judge (Commercial Court) ~ 05/

' Officer Incharge, General Branch,
West District, Tis‘I-iazari Courts, Delhi

Enc10sure:- As above.
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EAR QGDPJCIL DEF DELHI
($'ia't'1:‘£es;.' Sod}: <3-2;-miflaleci under the Advocates .=“-_.=:z, €3E<=i_‘q
2i6, 5.-I1riFort institutional Area, Kiiei Gaon Marg, New Deii-vi-$18 04$}
t- I

Ref.i‘10.i»i*?'?=3i§.§§'1.$’$;t14{§§‘./.2934} " ' - ' A ‘_ _

’_ I Newisscaw "- - ' i._ _ 10331’ _

It is hereby" notified for general information that pursuant to the order‘ I
passed/pronounc_e_d by the Enrolment Committee of -Bar Council ofDelhi, on
04.12.2024, the licence" of 1vir.na=tsi Lat Shazma,- (enrolled with Bar Council
of Delhi wide Enrolment No. -D/Z522/2014) to practice as an Advocate has
been suspended with effect from 04512-.2024 with further recoimnendation to
‘be forwarded to'"*Bai' "Council of India foriremovai of his name from the rolls

o§'Bar Council“ of The a.'bo1.=e order isernanated frorh the Cornplaint
No.1?O/_'i2‘0'19- (BC! Transfer Case No.6CO2/2023) titled Mahabir Singh Yadav
Vs. Bansi La1Sharma, Advocate. ' “ I ' . .

-' ,‘n/1A ,.,_ .:,,.~*-
, Shanna (Reid)

; - ~ - 2. -Secre_tary---- .- .-
_- ' '- J

£’ :f\;§‘_Q%>49;oz-incuon54
,fi//as we\‘-‘ea.

. The Istflclditional $o1ic:itor General of India, Supreme Court oi .
. The (Secretary, Bar Council of India, 21, Rouse ~E:ir'enue‘, as Pas; =.=§7j~"-.-____
. The Seeceisriesl ofAll Bar Associations, Delhi . . - f was ? ,1
. was se¢'.~eeta1=ie's=o£A11 State Bar Councils - M" '""*' -*> \;,

_ LUA,,.,$') . The Registax, Supreme Court"of India, New-Delhi ‘ ta N T25 '
‘9\ The Registrar General, High Court ofDelhi, New Delhi. II U _.e'}

. The Registrar Generals, A11 High Courts in India
U, . The Districitfi Sessions Iudge, Courts, Delhi - -.\\

*1 3 '. The District judges in all r Districts o£De1‘ni .
\\,-X“ 0. The name: Magistrates in 21119 Districts ofDe11'ti . _ _ -

11. The Secretary, of Law. Iusiice: 8: Co; Affairs, New Delhi - '
I2. Mr. Mahabir Singh Yadav, R/c~ Village Sunderpw: Iararu P.O. Siwa-ri, Tehsil E'aru1<i1 Nagar,

District Gurugram, Haryana-122606. - , . .
13. Mr. Eansilxal Sharmayli/o VPO Siwari Tehsi1FarukhNagar, Distt. Guxugiam,

Haryana -122SOS’with the direction to surrender the Enrolrrrent Certificate and
Identity Caxd issued by the Bax Council ofDelhi, immediately on receipt of ‘this.
noficfication. -
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OFFICE OF THE PRJNCIPALJDISTRICT 81 SESSIONSJUDGE (llQ§): DELHI
- ‘1?— /§v¢%

No. fa 71 Genl./Misc./Circulation/2025 _ Dated, Delhi thfi *
8 6 0 I

Sub: Notification regarding suspension from practice as an Advocate. ' ' '

Forwarded a copy of the Notification bearing Ref No. 628/Gen/SF/2024, dated
04/12/2024, and bearing diary No. 59/B dated 03/01/2024 received from Col. Arun Sharma
(Retd.), Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort institutional Area, Khel Gaon
Marg, New Deihi-110049, for information and necessary action 1:0 2- J

. /-'
Lfiietd. Principal District & Sessions Judges, Delhi/New Delhi. flyM
2. The-Ld. Principal-Judge, Family Courts (HO.s}, Dwarka Courts, Delhi.
3. All the Ld. Judicial Officers posted in Central—District, Tis Hazari Courts Delhi.
4. The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload

the same on the ‘Website of Delhi District Courts as per rule. _ -
5. Dealing official fortuplqading the same on Centralized Website through LAYERS as per . ' _

rules. '
6. P.S. to Ld. Principal District'& Sessions Judges (HCl.s), Delhi forinformation. '

~ (R. . l.ND.!5R¢BED!l 1
Officer in-Charge, General Branch, (C),

J Districtludge, (Commercial Court),
' _ ‘Tis Hazari Courts Delhi". -.

Enc|.As above ~ ~ - ' ' '
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